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[Shri Raj Bahadur.] Private Limited, 
Visakhapatnam, and audited Profit and Loss 
Account for the year ended the 31st March 
1956 and the Balance Sheet as on that date. 
[Placed in Library, see No. S-26/57.] 

NOTIFICATION ENFORCING THE NATIONAL 
HIGHWAYS ACT, 1956 AND OTHER RELATED 

NOTIFICATIONS. 

THE MINISTER OF STATE IN THE 
MINISTRY OF TRANSPORT AND 
COMMUNICATIONS (SHRI RAJ BAHADUR): 
I beg to lay on the Table a copy each of the 
following Notifications under section 10 of 
the National Highways Act,  1956: — 

(i) Ministry of Transport (Roads Wing)    
Notification    S.R.O. No. 
1180, dated the 4th April 1957, 
appointing the date on which 
the National Highways Act, 
1956, shall come into force. 

(ii) Ministry of Transport (Roads Wing)   
Notification    S.R.O.  No. 
1181, dated the 4th April 1957, 
regarding the exercise of func 
tions in relation to the execu 
tion of works pertaining to 
certain national highways by 
State Governments. 

(iii) Ministry of Transport (Roads 
Wing)    Notification    S.R.O. No. 
1182, dated the 4th April 1957, 
publishing the National High 
ways Rules, 1957. [Placed in 
Library, see No. S-6/57 for (i) 
to (iii).] 

NOTIFICATION PUBLISHING AMENDMENT IN 
THE DELHI ROAD TRANSPORT AUTHORITY 
(FUNCTIONS AND DUTIES OF THE GENERAL 
MANAGER AND CHIEF ACCOUNTS OFFICER)  

RULES, 1952. 

THE MINISTER OF STATE IN THE 
MINISTRY OF TRANSPORT AND 
COMMUNICATIONS (SHRI RAJ BAHADUR) : 
I beg to lay on the Table, under sub-section 
(S) of section 52 of the Delhi Road Transport 
Authority Act, 1950, a copy of the Ministry of 
Transport (Transport Wing) Notifica- 

tion No. 18-TAG(23)54, dated the 11th June 
1956, publishing a further amendment in the 
Delhi Road Transport Authority (Functions 
and Dutie* of the General Manager and Chief 
Accounts Officer) Rules, 1952. [Placed in 
Library, see No. S-5/57.] 

BALANCE SHEETS, ACCOUNTS, AUDIT 
REPORT ETC. OF THE DELHI ROAD 

TRANSPORT AUTHORITY. 

THE MINISTER OF STATE IN THE 
MINISTRY OF TRANSPORT AND 
COMMUNICATIONS (SHEI RAJ BAHADUR: I 
beg to lay on the Table, a copy each of the 
following papers, under sub-section (3) of 
section 38 of the Delhi Road Transport 
Authority Act, 1950:— 

(i) Balance Sheets of the Delhi Road 
Transport Authority for the year 1954-
55. 

(ii) Profit and Loss Accounts together 
with the Operating Accounts of the 
Delhi Road Transport Authority for 
the year 1954-55. 

(iii) Financial Reviews by the General 
Manager, Delhi Road Transport 
Authority for the year 1954-55. 

(iv) Audit Report on the Annual 
Accounts of the Delhi Road Transport 
Authority for the year 1954-55 
together with the observations of the 
Delhi Road Transport Authority 
thereon. [Placed in Library, see No. S-
27/57 for  (i)   to  (iv).] 

MOTION  FOR  PAPERS 

DR. R. B. GOUR (Andhra Pradesh): Sir, I 
have put in a Motion for Papers on the 
Mahbubnagar railway accident. Nothing has 
been decided on my said motion, Sir, nor have 
the Government placed the Report of the 
Enquiry Commission on the Table of the 
House with their Resolution,   thereon.   Is it    
intended 
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that there should be no discussion at all on 
that? What is the position, Sir? 

MR. CHAIRMAN: We are discussing it on 
the Railway Budget. 

DR. R. B. GOUR: On the Railway Budget? 
Well, Sir, we have not been .supplied with a 
copy of the Commission's Report, nor with a 
copy of the Resolution. 

MR. CHAIRMAN: Well, we will see .about 
it. 

MOTION   OF  THANKS   ON  PRESI-
DENT'S ADDRESS 

MR. CHAIRMAN: Now, we take up the 
discussion on the President's Address. 

 

 


